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COVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPARTMENT OF REVENUE )

New Delhi, thee.w‘gﬂm, 1989,

NOTIFICAT ION
INCOME TAX

—

" No.ga13 (F.No.203/ ’{.10/ ég—ITA-JI) * In continuatiog of

this Office Notificatign No. wgyy (F.No.203/ 5 /86~ITA.1I)

dated =1987 it is hereby notified for general
informé¥%35t6£§%7the Institution mentioned below has been
approved by Department of Scientific & Industrial Research,
New Delhi, the Prescribed AuthOrity for the Purposes of elause

( %ﬁ) of sub-section (1) of Section 35(Thirty Five/One/ o ) .
gfl' e Ingome~tax Agt, 1961 read with ruyle 6 of thg Incoggﬁgﬁx yd
Ules, 1962 under the Catego . fon* Subject to ¢ e.’

following conditians:~._' ?Y "Institution” : T

1) That World Wide Fund for Neture Indiq R

will maintain @ Separate account of the grils received
by it for scientific_research. [

1) That the saig Institute 2Ll furaish annual
. returns of itg Scientific re earch activities to the
‘ rescribed~Authority for ‘eyesTy financial year in such
orms as may be laid down gand ‘intimateg to them for ‘

this Purpose by 313F,M?Y“' ?Sh yvear, o
1i1) That the sald - Awsituby 513 submit to the
Prescribeg 4 9thority by g4y, June each yeayr 4 Copy of -

tted annysl accountsg Lo
i X showi celir gy
-elr_ﬁ}fgre and Balanes Sheot ing t-e T 1ncome and

Institute will apply i, Central
Taxes, Ministry’of Einance '

ue/, New Delphi and DGIT(Exemption)
extens1on, Applicatiggglry of the approval fop furtherp

: 1S received aft 3
exXpiry of aPProval spe liable tq be ﬁgjgggeg?te o

4

r




. o . - - i -_ . - . . ‘;F

S »'ﬁcridisgdn’ Fund for Nature - India. | L N

T . _ 1T
IhlS'Notlflcation'is efféctive for a period from -

£0  31-3-89. .. A-a-e8

1

~ ©( Nishi Nair )
, Under Secretary to the Government of Indis.
Copy forwarded to:- = . ' ‘ |

L. All Chief,Commissionéfé~of Income*tax;
2., |

All'Commiscioners of Income-tax (2 copies)

P

3. Director of Inspection(Inv.)/(Sp,Inv.)/IT&Audit/RS&PR/
Vigilance/Intelligence/Rechery/Survgy/P&PR, New Delhi,

L. Inspection Division(CBDT), Mayur Bhavan, New-Delhi.

-D.(Legal), 4th floor, Super Bazar Building, Connaught
» New Delhi. . ,

- -

/Y/ L)

te of O & M'Sefvices (Income-tax), Aiwan~z-Ghalib,
- New Delhi.
getment of Scientific & Industrial ‘
Bhavan, New Mehrauli Road, New Delhi
'to his O.M.No,

4/194/88-TU ¥

Ministry of Law,

Now Delhi,
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